BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT CHENNAI
(SOUTHERN ZONE)

Application No. 60 of 2025 (SZ)
Between:

Jairus Ponniah ‘
Son of Samuel George Abel ...Applicant

AND
1. The Chairperson

Tamilnadu Pollution Control Board
& 6 Ors. ...Respondents

INDEX TO ADDITIONAL TYPEDSET OF PAPERS — 1

S. No. Date Description Pg. No.
L 08.03.2025 | Pictures of the Hot Mix Plant in operation 1-4

Reply by the 2" Respondent for the
2. 02.04.2025 | Applicant’s Complaint regarding the Hot 5-8
Mix Plant along with Translation

Dated at Chennai on this the 02" day of July 2025
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COUNSEL FOR THE APPLICANT






Hot Mix Plant in Operation - Date : 08.03.2025 / Time : 11.05
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Hot Mix Plant in Operation - Date : 08.03.2025 / Time : 11.05

Hot Mix Plant in Operation - Date : 08.03.2025 / Time : 11.15
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SBMHBIE s & Gour®H aumfhwud
SIEDIILBI; Quymsi
San F1.p. Hpagevrumy, erb.&., Thiru.S. Jairus Ponniah,

e’ L S&bmiF @ QurdlumeT, S/0. Samusl,
SBIHENE s s Goun® esmflwib, Residing at No.1, Ram Nagar Extension,

3d/2, & Gxm Qpmbley alemisib, Maharaja Nagar,
GuL_em, Tirunelveli - 627 O11.
Sl CmovBGauedl — 627 010.
B510.5 crai: wisGUE/&eb /Gar—-usmi-03— 097208239/2025. mudr:_02.04.2025
aawim,

QUINQROIT:  HHMDNESGUT— rEEouT  Diglaiwsb,  HponiGaed-
S pOBcGaS Wwam 1L tb, urcemukiGEM cOL. SHTEIST. (WPSHTT
Siymotb, yevstaiTser 219, 222, 223 , hpIb 224-6 GFEwu’ (b
o SN soeme Bpeoe GEmjutcr uysm Bg eT@ssuc.L
BLalg s aflaunb G5 flaiissc — Cgn fums.

umicna: 1. ShiGeTH USTT by Sdagansdsld GuDUULL Ko
21.02.2025.
2. phusoTs Sooconuaidl UsTT ogisTedo: 097208239  Hia:
03.03.2025.
3. SdamiassSlc G195 6TEN: s g, Cun/Sledl/Gsrysmi 03—
(109)/2025 madr: 21.01.2025

Umicoa1)&(2)-db sngmib Shuserm ystd  wgybscid,  SlamEnaGaed
oL ib, urenemukiGasm_cnL sneusi, (pSEmF Slgmoib, yov creisdr 219, 222, 223
wHpd 224-60 QFWeU ([ QHD ST HVEDEN PHEDOUUTEIE OIS sL_Houn(y
anflusSler Sigins S Ppimiu’ @ Suigasnsab, Sseme aflasmy Heub
wHpIb HHmIF B UNSssIUEasIBaD, eTeTEa 2 flu pLalgsons Goucirigub
GaL_ ([ SO sndreTuuL (b Gromg.

&5 Osmjurs, Sdagansidd CQuplulL Gp weussafiss
SilgoucoLfes GubscoL. FM Scemal Pooownog abhese@a 20.01.2025
S Saamaws JSenflsomc sor Spbie) GHELWOLCL G- SpihelleTGung)
GuhasmrL SN Sccoa Jpeoeneis Subsssld Sdemen crcugib, SBIDBIG
s & GouE amflugsSlesr Semsarcnas Gupmos Hpieiul Hdrerg ererUSID
sST_OWou’ L. S5 Oosmnijurs Hpecwicg anfusSlsr Seneamane
Qupmoss SwesssaLng creayb, Bl Swikeb ul FFSlc FlL lugurer Gue
BLalq &eoEsar TBsasILED oTaiaud uTfone — 36 &bl SssHlc amilens
ghsaa HpacdSlibe demdbscscr auphisiu’ L Go.



6

Gugpib, GuhHsEehiL 5MF Hovena &,EEIUTETSL SHEOUT(RS! ausor SbLp HIEH
wre sL_Gounf amflu SomFanmeand@ afldieoiubd CFLIWNS HMTERNSHT,
BB 17.02.2025 s Sciaumiacns Diflamfleome sor Hilie @Fluiul G
amflugfler Sonsamenas Cupmod HpiAoul IGEUUESHETSE 20.02.2025 DLy
wembSlnb eflbsiulLg. GCueub, Sy OCsmjurs, GuhsawL Hpawr
OpSHlHleEnd@ 19.03.2025 Seim Sdaugiamwssdlc sSofliu’ L allen ener
Guihosrereniu_ ([}, sWOIb BAR wre s.-Goun@ amfiussSler o flu Sigwdllerb
Hlpaicrdens Swes saLng orer Sidiamsstuc_Hererg. Bl Swikgb u_ss5Slc
FLLOugqurer Guwed pLalgsmsser o(ssHUBD oreiugy Osflelismss
Gxrdreriul_@Horera. Guognd, HmacrsHlesr Gi&u.ldaum_nourgj SO ®mIE wis
s Huun emfhugbsncy Can_iibs scdnsnalisstiu’ (§ o pSDg oreTug)
s ilailsme QEneremiu® Siog

D}Ll/'b' ez loufra
e’ 1 sbmi& @ Gurdlwirery,

SWOIDEIH wis s GHuun® aumflwb,
g)( . & s 0mcGaicd.
2N
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TAMILNADU POLLUTION CONTROL BOARD

From

Mr. T. M. Krishnababu, MLE.,
District Environmental Engineer,
Tamil Nadu Pollution Control Board,
30/2, SIDCO Industrial Estate,
Pettai,

Tirunelveli — 627 010

To

Mr. S. Jairus Ponniah

S/o0. Samuel,

Residing at

No. 1 Ram Nagar Extension,
Maharaja Nagar,

Tirunelveli — 627 011

Letter No. PCB/TL/K-Complaint-03-097208239/2025. Date: 02.04.2025

Sir

Subject: TNPCB- PCB Office, Tirunelveli-

Action Taken in Complaint about Tar Mix Plant in Tirunelveli

District, Palyamkottai Taluk, Muthur Village, Survey Nos. 219,
222,223 and 224 - Regards

Ref:

1. Your Complaint received by this Office date: 21.02.2025

2. Your Online Complaint Petition No. 097208239 date: 03.03.2025
3. This Office Letter No. PCB/TL/K. Complaint 03-(109)/2025 Date:

21.01.2025

Your Complaint Referred in (1) & (2), is regarding establishment and

operation of the Tar Mix Plant in Tirunelveli District, Palayamkottai Taluk,

Muthur Village, Survey Nos. 219, 222, 223 & 224 without the permission of

Pollution Control Board and as such the agricultural lands are getting damaged

and seeks action.

Regarding this, Based on this and along with other Petitions received, The

above mentioned Tar Mix Plant was inspected by the Officers on 20.01.2025 and

it is found out that the Tar Mix Plant has not been in operation and found that it

is established without the consent of the Pollution Control Board. Regarding that,
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it was already instructed not to operate the Plant without getting consent and
already informed vide the referred Letter (3) that if operated, further actions will
be taken.

Moreover, the above said Tar Mix Plant has not applied to the Pollution
Control Board till date for consent and because of that, on 17.02.2025, the
Officers from this Office inspected and show cause dated 20.02.205 has been
issued for establishment of the plant without consent. Moreover, Regarding this,
the members of the establishment was enquired in this office on 19.03.2025. It
was instructed not to operate without obtaining consent from the Pollution
Control Board and it was also informed that if done so, Legal actions will be
taken. Moreover, it is also stated that the establishment’s operation has been

regularly monitored by the Tamil Nadu Pollution Control Board

-sd-
District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Tirunelveli



BEFORE THE NATIONAL GREEN
TRIBUNAL SITTING AT CHENNAI
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...Applicant
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Tamilnadu Pollution Control Board &
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ADDITIONAL TYPEDSET OF
PAPERS -1

M/s. K. Suresh Babu MS. 831/1990
Navin Suresh ~ MS. 2300/2020
Prabhakaran K MS. 4053/2023
Aravindhan MS. 3606/2024

COUNSEL FOR THE PETITIONER
99404 39003
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